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Date : 23-09-2019 This petition was called on for hearing today.
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Manan Kumar Mishra,Sr.Adv.
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Rakesh Kumar T.K.,
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UPON hearing the counsel the Court made the following

ORDER

At the instance of the petitioner,

made out, the writ petition is dismissed.

no ground to interfere is

Pending application(s), if any, shall stand disposed of.

(NARENDRA PRASAD)
COURT MASTER

(JAGDISH CHANDER)
COURT MASTER



